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Annex XIII 
 
 

Reporting Format for Primary Dealers declaring Dividend 

Details of dividend declared during the financial year beginning on …….. 

Name of the Primary Dealer __________________ 

 

Accounting 
Period* 

Net Profit for 
the Accounting 

Period 
(Cumulative) 

Rate of 
Dividend 

(Cumulative) 

Amount of 
Dividend 

(excluding 
Dividend Tax) 
(Cumulative) 

Payout 
Ratio 

(Cumulative) 

₹ crore Per cent ₹ crore Per cent 

          
     
     
     
     
     
* - quarter or half year or year ended, as the case may be. 

 

Note : While submitting the statement for the final dividend declared, details of the 
interim dividends declared, if any, shall also be included in the statement. 
I / We confirm that the guidelines issued by the Bank for declaration of dividend have 
been complied with while declaring the abovementioned dividend. 
 
Authorised Signatories 
Name : 
Designation : 
Date : 
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